INCOME TAX APPELLATE TRIBUNAL, SURAT B
CAUSE LIST OF DB BENCH FOR 10-AUGUST-2026 (MONDAY).
BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
IN COURT ROOM 1
CISCO WEBEX MEETING ID 2642 174 7421 AND PASSOWARD 1234 (TIME AT 10.30 AM)
irl Appeal Number |Assmt. Year Assessee l;iame . Remaﬁcs
1| m 421/SRT/2023 2018-19 | [A] SHAH VIRCHAND GOVANJI JEWELLERS PVT. LTD.
2 | ITA431/SRT/2023 2018-19 [D] SHAH VIRCHAND GOVANII JEVELLERS PVT. LTD.
3 CO 18/SRT/2023 2018-19 | [A] SHAH VIRCHAND GOVANJI JEWELLERS PVT, LTD.
q | IT(SS)A 67/SRT/2025 | 2016-17 |[D] LOKESH SHANKERLAL UTTAMCHANDANI
5 | ITA378/SRT/2025 2015-16 | [D] KIRITBHAI GOVINDBHAI BHALANI -
6 CO 13/SRT/2025 2015-16 | [A] KIRITBHAI GOVINDBHAI BHAﬁI B )
7 | ITA425/SRT/2025 2015-16 | [A] JIVANBHAI LA:LDIBHAI BARVADIA ]
8 | ITA799/SRT/2025 | 2012-13 | [A] THE BHARUCH DISTRICT CENTRAL: CO-OPERATIVE BANK ;_TD.
9 | TTA1067/SRT/2025 | 2013-14 | [A] MANSI GEMS PRIVA?I'E LIMITED )
10 | ITA 1068/SRT/2025 201516 [A] MANSI GEMS PRIVATE LIMITED o ] ]
11 | ITA 1069/SR%/2025 | 2016-17 |[A] MANSI GEMS PRIVATE: LIMITED B
12 | ITA1075/SRT/2025 | 2019-20 ([A] VIPULKUI';\R PRAMODBHAI PATEL ) i ‘l‘
13| A 1077/5RT/2025 2009-10 | [A] M/S. KRINAL GEMS ] _
14 | ITA 1078/SRT/2025 | 2010-11 | [A] M/S. KRINAL GEMS ]
| 15 | IT(SS)A 51/SRT/2026 201617 | [D] NARESHKUMAR BISWES’;IWARLAL AGARWAL
16 | ITA 4/SRT/2026 2018-19 | [A] ANNUSHREE DIAM PVT. LTD. : : :
17| A 163/SRT/2026 | 2016-17 | [A] ANNUSHREE DIAM PVT LTD. :
18 | ITA 164/SRT/2(E 2021-22 | [A] ANNUSHREE DIAM PVT LTD o }
19 | ITA 165/SRT/2026 202223 [A] ANNUSHREE DIAM PVT. LT:D :
20 | I7A 3/5RT/2026 2018-19 | [A] KANAK GEr-:45 PRIVATE LIMITED B )
21| ITA 166/SRT/2626 2010-11 | [A] KANAK GEMS PRIVATE LIMITED i
22| ITA 167/57\T/2026 2012-137 [A] KANAK GEMS PRIVATE LIMITED o
23 | ITA 168/SRT/2026 2016-17 | [A] KANAK GEMS PRIVATE LIMITED )
24 | ITA 254/SRT/2026 2020-21 [A]iANU AMIT BANSAL 7 )
25 | ITA 25§/SR;/2026 2010-11 j [D] KANAK GEMS PVT, LTD. -
26 | ITA 2§6/SRT/2026 2015-13 [D} KANAK GEMS PVT, LTD. i
27 | ITA 257/SRT/2026 2016-17 | [D] KANAK GEMS PVT. LTD.
28 | ITA 258/SRT/2026 2018-19 | [D] KANAK GEMS PVT. LTD.
29 | ITA 259/SRT/2026 2016-17 [;] ANNUSHREE DIAM PVT. LTD. :
30 | ITA 260/5RT/2026 | 2018-19 | [D] ANNUSHREE DIAM PVT. LTD. - —
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CAUSE LIST OF DB BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSOWARD 1234 (TIME AT 10.30 AM)

Srl Appeal Number |Assmt. Year Assessee Name Remarks

31 | ITA 261/SRT/2026 2021-22 | [D] ANNUSHREE DIAM PVT. LTD.

32 | ITA 262/SRT/2026 2022-23 | [D] ANNUSHREE DIAM PVT. LTD.

33 | ITA 264/SRT/2026 2014-15 | [A] SHRI AMBICA NIKETAN MEDICAL TRUST

34 | ITA 265/SRT/2026 2014-15 | [A] MILANBHAI PARIKH L/H OF NIRMALABEN PARIKH
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INCOME TAX APPELLATE TRIBuNAiLi,isiL!RAT

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSOWARD 1234 (TIME AT 10.30 AM)

CAUSE LIST OF DB BENCH FOR 11-AUGUST-2026 (TUESDAY)

IN COURT ROOM 1

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
; E(SS)A 87/5RT/262% 2017-18 . [D] CHANDRESHKUMAR NANUBHAI PATEL )
2 [ IT(SS)A 24/SRT/2023 2015-16 EA] CHNDRESH NANNUBHAT[ PATEL B
3: IT(SS)A 71/SRT/2923 2016-17 [6] SHRI CHANDRESHKUI;/lAR NNNUBHAI PATEL
4 | IT(SS)A 61/SRT/2023 2017-18 [D] DHIRAJBHAI DEVIIBHAI GANGANI (E=FILED) T
:5 ITA 221/5RT/2(123 2020-21 [D] DHIRAIBHAI DEV_TIBHAI GANGANI (E-FILED)
6 | IT(SS)A 15/SRT/2023 2019-20 [A] DHIRAIBHAI DEVIIBHAI GANGANI T i
B 7 ITA 559/SRT/20725 2013-14 [A] SAGAR SAMRAT CAPLEA;E PVT LTD
8 ITA 560/5RT/20725 2013-14 [A] SAGAR SAMRAT CAPLEASE PVT, LTD. B
9 ITA 1064/SRT/2025 2020-21 [A] DEEPAK VITTHAL OVHAL o
10 | ITA 1275/SRT/2025 2016-17 [D]1] B:ECOTEX LLP -
11 [ IT(SS)A 71/SRT/2626 2020-21 [D] KAMAL MAKHARIA o
12 | IT(SS)A 72/5RT/20£6 2021-22 [D] M/S. VIJAY VALL:;DEVELOPERS -
13 | IT(SS)A 73/SRT/2026 3 2021-22 [A] VIJAY VALLABH DEVELOPERS -
14 ITA 147/SRT/2026 261'10-11 [A] MANISHKUMAR MAGANLAL FALDiUi i
15 ITA 215/SRT/2026 5173-14 [D] SAMPATRAJ KANAKMAL JAIN -
16 ITA 216/SRT/2026 2014-15 [D] SAMPATRAJ KANAKMAL JAIN
17 ITA 269/SRT/2026 2016-11 [A] VIKEM INFRASTRUCTURE PVT. LTD. -
18 ITA 272/SRT/2026 272 7 ]:A] SAMPATRAJ KANAKMAL JAIN B
19 ITA 274/SRT/2026 2008-09 7[A] DIPAKKUMAR SIRHAMALJI MEHTA i
20 ITA 275/SRT/2026 N 2009-10 [A] DIPAKKUMAR SIRHAMALJI MEHTA i
21 i ITA 276/SRT/2026 2010-11 [A] DIPAKKUMAR SIRHAMALJI MET'lTA - o
22 ITA 277/SRT/2026 2011-12 [A] DIPAKKUMAR SIRHAMALJEEHTA - i
23: ITA 278/SRT/2026 2012-13 [A] DIPAKKUMAR SIRHAMALJI MEHTA -
24 ITA 279/SRT/2026 2013-14 [A] DIPAKKUMAR SIR]’[AMAUI MEHTA B
55 ITA 280/SRT/2026 2014-15 [A] DIPAKKUMAR SIRHAMALJI MEHTA -
26 ITA 282/SRT/2026 2014-157 [A] SOHIL HABIBBHAI LAKHANI -
27 ITA 284/SRT/2026 20271-22 [D] AMAR JEWELLERS PRIVATE LIMITEB o
28 ITA 288/SRT/2026 2023-24 [A] DEVENDRA NAVALE - -
29 ITA 289/SRT/2026 2@15 o

[A] PATANAVADIYA SURESHABHAI
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CAUSE LIST OF DB BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSOWARD 1234 (TIME AT 10.30 AM)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
30 | ITA 290/SRT/2026 B 2014-15 | [A] PATANAVADIYA SURESHABHAI

31 ITA 291/SRT/2026 7 2014-15 | [A] PATANAVADIYA SURESHABHAI

32| ITA 292/53T}2026 2015-16 | [A] VISHNUBHAI PARSHOTTAMDAS PATEL B

33 | ITA 293/SRT/2026 2016-17 | [A] VISHNUBHAI PARSHOTTAMDAS PATEL

%/

Assistant Registrar]
07-Aug-2026|

(} Scanned with OKEN Scanner



INCOME TAX APPELLATE TRIBUNAL, SURAT J

CAUSE LIST OF DB BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
IN COURT ROOM 1
CISCO WEBEX MEETING ID 2642 174 7421 AND PASSOWARD 1234 (TIME AT 10.30 AM

s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 412/SRT/2023 2012-13 [D] R K INFRATEL LTD. i

2 ITA 696/SRT/2023 2016-17 [A] RADHEKRISHNA FABRICS -

3 ITA 748/SRT/2023 . 2013-14 [A] DIPESH LALCHAND SHAH

4 ITA 122/SRT/2024 2016-17 [A] SHRI VASANTLAL JEKISANDAS MAHANT i

5 ITA 760/SRT/2024 201214 [/’a PIYUSH BHIMSINGBHAI CHAUDHARY -

6 IT(IT)A 4/SRT/2035 201;18 [A] DEEP WINFRED BHAGAT o

7 IT(SS)A 11/SRT/2525 2017-18 [D] BHIMSEN MOHANLAL MEHTA

8 IT(SS)A 12/SRT/2025 2018-19 [D] BHIMSEN MOHANLAL MEHTA )

9 IT(SS)A 13/SRT/2025 2019-20 [D]:BHI:M;EN MOHNLAL MEHTA o )

10 IT(SS)A 21/SRT/2035 - 2017-18 [D] GAURAV BHIMBHAI MEHTA o

l{ 7IT(SS)A ZZ/SRT/ZDES 3 2018-19 [D] GAURAV BHIMBHAI MEHTA T

1£ 71T(SS)A 25/SRT/2025 2020-21 [D] GAURAV BHIMSEN MEHTA

13 IT(SS)A 78/SRT/2025 2015-16 [D] SHRUTT JAIN

14 CO 10/SRT/2026 2015-16 [A] SHRUTI JAIN

15 ITA 282/5RT/202§ 2013-14 [A] MAHAVIR AGRO INDUSTRIES

16 ITA 283/SRT/2025 2014-15 [:A]TV{A;{AVIR AGR(i)ill\iDUSTRIES

17 ITA 944/SRT/2025 2012-13 [D] MAHESHBHAI MOHANBHAI CHAUHAN

18 ITA 945/SRT/2025 2018-19 [A] YUVRAJ ABHESINH CHAVDA

19 ITA 946/SRT/2025 201;-23 [A] GURUWILLING INFRASTRUCTURE PRIVATE LIMITED T
20 ITA 947/SRT/2025 2012-13 [A] SARITA S;-\TYANARAYAN MAHESWARI

21 ITA 950/SRT/2025 2022-23 {A] JANAKBHAI BHIKHABHAI SUTARIA

22 ITA 951/SRT/20257 2011-12 [A] IMARAN ABDULKAIDUS BODA

23 ITA 1196/SRT/2025 2014-15 [A] DIPAKKUMAR KANTILAL SHAH 7777

24 ITA 1248/SRT/2025 2014-15 [A] DARUL ULOOM SURAT

25 ITA 1339/SRT/2025 2018-19 [D] NEEL KAMAL GRANI MARMO LLP -

26 ITA 1351/SRT/2025 2020-21 [A] MEENABEN DHANSHUKHLAL JARIWAU;

27 ITA 1416/5?/2025 2020-21 [D] MEENABEN DHANSUKHLAL JARIWALA i

28 ITA 31/SRT/2026 2019-20 [A] JIGISHA FIBRES PRIVATE LIWTED -

29 ITA 103/SRT/2026 2014-15 [A] JAYANTIBHAI GABUBHAI PATEL LEGAL HEIR OF GABUBHAI PATEL
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[ INCOME TAX APPELLATE TRIBUNAL, SURAT 7 B

CAUSE LIST OF DB BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING ID 2642 174 7421 AND PASSOWARD 1234 (TIME AT 10.30 AM

st Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 693/SRT/2024 2011-12 [A] INA KUNTESH DESAI L/H OF LATE SHRI KLjNTESH MAHENDRAKAI;JT DESAI .
T ITA 791/SRT/2024 2012-13 [A] INA KUNTE;H DESAI L/H LATE éHRI KUNTESH MAHE[‘IDRAKANT DESAI )

3 ITA 854/SRT/2024 | i613-14 [D] AMAN DEVELOF;ERS ) )

4 ITA 319/SRT/2025 2014-15 [A] MONEY DIAM

5 ITA 350/SRT/2025 ° 2014-15 [D] MONEY DIAM

6 ITA 1123/SRT/2025 2020-21 [A] SHREE GANESH CORPORATION N -

7 ITA 1136/SRT/2025 2021T22 [A] SHRI MODH PATNI GHANCHI G NATI PUNCH TRUS-[ _

8 ITA 1322/SRT/2025 2016-17 [A] MANDEEP KISHANLAL BAJAJ (HUFL )

ITA 1364/SRT/2025 2013-14 [A] PIPODRA TEXTILE PARK PRIVATE LIMITED

9
10 IT(SS)ﬁG/SRT/ZUZG 2014-15 TA] BHARATBHAI JERAMBHAI KALATHIYA
11 IT(SS)A 57/SRT/2026 2015-16 [A] BHARATBHAI JERAMBHAIL KALATHIYA

12 IT(SS)A 58/SRT/2026 2016-17 [A] BHARATBHAI JERAMBHAI KALATHIYA

13 IT(SS)A 59/SRT/2026 2017-18 [A] BHARATBHAI JERAMBHAI KALATHIYA

14 IT(SS)A 60/SRT/2026 2018-19 [A] BHARATBHAI JERAMBHAI KALATHIYA

15 IT(SS)A 61/SRT/2026 2019-20 [A] BHARATBHAI JERAMBHAL KALATHIYA

16 IT(SS)A 89/SRT/2026 2015-16 [A] SARANG DEVSHIBHAI KAPURIYA

17 IT(SS)A 90/SRT/2026 2016-17 [A] SARANG DEVSHIBHAI KAPURIYA

18 IT(SS)A 91/SRT/2026 2017-18 [A] SARANG DEVSHIBHAI KAPURIYA

19 IT(SS)A 92/SRT/2026 2018-19 [A] SARANG DEVSHIBHAI KAPURIYA

20 ITA 297/SRT/2026 201;—20 [A] MITALKUMARI AVIN;SHKUMAR GAJERA

21 ITA ZQQSRT/ZOZG 2022-23 - [A] CHAUHAN JAGDISHSNGH MANUBHAI (HUF)

22 ITA 299/SRT/2026 2015-16 [A] NIRANT HOMES .

23 ITA 302/SRT/2026 2019-20 [A] JANAKBHAI BHIKHABHAI SUTARIYA

24 ITA 306/SRT/2026 2016-17 [A] RAVIIBHAI AMBUBHAI AHIR

25 ITA 309/SR;/5026 2010-2011 | [A] AMITBHAI VASANTLAL SHAH

26 ITA 310/SRT/2026 2008-09 [A] ASHABEN VIN(;DBHAI DESAI

27 ITA 311/SRT/2026 2015-16 [A] KHODIYAR ENTERPRISE -
28 ITA 314/SRT72026 J012-13 [A] GURU-é-TEX PRINT PRIVATE LIMITED

29 ITA 315/SRT/2026 72015-16 [A] SHARADBHAI MANSUK;BHAI KUMBHANI
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INCOME TAX APPELLATE TRIBUNAL, SURAT

CAUSE LIST OF DB BENCH FOR 14-AUGUST-2026 (ERIDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING ID 2642 174 7421 AND I?ASSOWARD 1234 (TIME AT 10.30 AM)

sr Appeal Number Assmt. Year Assessee Name Remarks
1 MA 31/SRT/2023 200607 | [A] M/S. GUIARAT ENVIRO PROTECTION & INFRASTRUCTURE (D & NH) PVT. LTD. .
2 MA 32/SRT/2023 2007-08 | [A] M/S. GUIARAT ENVIRO PROTECTION & INFRASTRUCTURE LTD.
3 MA33/SRT/2023 | 2009-10 | [A]M/S. GUIARAT ENVIRO PROTECTION & INFRASTRUCTURE B
ﬁ MA 34/SRT/2023 |  2009-10 | [A] M/S. GUJARAT ENVIRO PROTECTION & INFRASTRUCTURE )
5 MA 35/SRT/2023 2010-11 | [A] GUIARAT ENVIRO PROTECTION & INFRASTRUCTURE LTD. 7 |
6 MA 36/SRT/2023 2010-11 | [AIM/S. GUIARAT ENVIRO PROTECTION & INFRASTRUCTURE LTD. ) 7
7 MA 37/SRT/2023 2012-13 | [A] M/S. GUIARAT ENVIRO PROTECTION & INFRASTF;UCI'URE LTD.
8 MA 38/SRT/2023 2012-13 | [A] GUIARAT ENVIRO PROTECTION & INFRASTRUCTURE LTD. B
9 MA 30/SRT/2024 2017-18 | [A] DHARMESHKUMAR CHIMANLAL VALSADIA ]
10 MA 38/SRT/2024 201516 | [A] SARVODAY PLY INDUSTRIES -
11 MA 42/SRT/2024 2023-24 | [D] NAVSARI MEHTA FAMILY ZAMPA MAHOLLA MUKTAD TRUST j -
12 MA 47/SRT/2024 2014-15 | [A] SHAILESH CHANDAK (HUF) ;
13 MA 39/SRT/2024 ) 201314 | [A] NANAK MOTUMAL PHERWANI
| 14 MA 13/SRT/2026 2018-19 | [A] RAJAN BUDHISAGAR SINGH
15 MA 14/SRT/2026 2010-11 | [A] RAMASHIS RAMKEVAL PANDEY
16 |  MA 16/SRT/2026 2017-18 | [A] SUREKHA VIJAYBHAL VISAVE -
17 MA 20/SRT/2026 2018-19 | [A] KAUSHALKUMAR NANDLAL KHANDELIA ] :
18 MA 21/SRT/2026 201920 | [A] KAUSHALKUMAR NANDLAL KHANDELIA )
19 |  MA22/SRT/2026 2020-21 | [A] KAUSHALKUMAR NANDLAL KHANDELIA
20 MA 23/SRT/2026 2016-17 | [A] KUSUM KHANDELIA ) }
21 MA 24/SRT/2026 2018-19 | [A] KUSUM KHANDELIA - B
22 MA 25/SRT/2026 201920 |[A] KUSUM KHANDELIA B
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